GOVERNMENT OF INDIA
MINISTRY OF CULTURE

RAJYA SABHA
UNSTARRED QUESTION No. 2277
ANSWERED ON 12.03.2026

PENSION TO SENIOR ARTISTS
2277. DR. V. SIVADASAN:
Will the MINISTER OF CULTURE be pleased to state:

(a) the number of senior artists, including traditional, folk, classical and performing artists, currently
receiving pensions or financial support under various schemes of the Ministry;

(b) the eligibility criteria, quantum of pension and the duration for which such financial support is
provided;

(c) whether the Ministry has received any requests or complaints regarding delay or inadequacy of
pension payments to elderly artists; and

(d) the steps taken or proposed to ensure timely and adequate pension, social security and welfare
support for senior and veteran artists, particularly those from rural areas or marginalized
communities?

ANSWER

MINISTER OF CULTURE AND TOURISM
(SHRI GAJENDRA SINGH SHEKHAWAT)

(a) Ministry of Culture administers a scheme by the name of ‘Scheme for Financial Assistance
for Veteran Artists’, under which financial assistance is provided to the selected veteran artists.
Assistance provided under the scheme is not any kind of pension to these artists. The number of
senior artist beneficiaries received financial assistance and amount disbursed under the scheme
during last three years are given as below:

Financial Year Numbers of veteran artists received Amount Disbursed (in Cr.)
financial assistance
2022-23 3651 18.59
2023-24 3811 28.96

2024-25 4636 26.09




(b) Following are the eligibility criteria for providing financial assistance under the scheme:

i.  The applicant artist should have contributed significantly in their specialized fields of arts,
letters etc. in their active age or are still contributing;

ii.  The applicant artist should be of age 60 years and above;

iii.  Annual income of the applicant must not exceed Rs. 72,000/-;

iv.  The applicant artist should be a recipient of artists pension of at least Rs. 500/- per month
from the concerned State Government/UT Administration, or the artistic credential of the
applicant is verified and recommended by the concerned Zonal Cultural Centre (ZCC),
Ministry of Culture.

v.  The applicant artist should not be getting financial assistance under any other scheme of the
Ministry of Culture.

The quantum of financial assistance up to Rs. 6000/- per month till life is being provided to
the selected veteran artists under the scheme.

(©) Release of financial assistance to the selected artists under the said scheme depends on
submission of certain mandatory documents such as, Digital Life Certificate (DLC) once in a year,
annual income certificate once every five years, documents showing receipt of artist pension, if any,
from the concerned State Government/UT Administration. Sometimes non-submission of all these
mandatory documents by the selected veteran artists result in delay in disbursal of their financial
assistance. Once the requisite mandatory documents are received from the selected artists, which is
a continuous process throughout the year, all efforts are made to disburse the financial assistance
expeditiously.

(d) To mitigate the hardships faced by the beneficiaries selected under the scheme, the
following steps have been taken by this Ministry in recent years:

i.  The quantum of financial assistance under the scheme has been enhanced from Rs. 4000/-
per month to Rs. 6000/- per month w.e.f. June, 2022;

ii.  The annual income ceiling has been revised from Rs. 48000/- per year to 72000/- per year
w.e.f. August, 2023.

iii.  The requirement of submitting income certificate every year has now been done away with
and instead it is now required to be submitted once in five years;

iv.  Earlier, the applicant artist applying under the scheme should have mandatorily been a
recipient of artists pension of at least Rs. 500/- per month from the concerned State
Government/UT Administration. This condition has been relaxed and now also provides for
verification and recommendation of the artistic credentials by the concerned Zonal Cultural
Centre (ZCC), Ministry of Culture in case the applicant is not a recipient of artists pension
from the State Govt./UT Administration.
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